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Ref:-

Madam,

THE GAUHATI HIGHCOURT AT GUWAHATI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No HC.VI I-119/ 200111e s4 ta
Smti layashree Bora,

-lt. Registrar (Vigjlance),
Gauhati High Court,
Guwahati.

Smtr Sharmila Bhuyan,
District and Sessions Judge,
Lakhimpur, North Lakhimpur

+^
I Z September, 2024

Casual leave.

Your letter No. DJL/7004/2024 Dated IO.O}.2024

Yours faithfully,

Dated Guwahati the

with reference to the above, I am directed to inform you that you have beengranted permission to avair rong vacation from 07,10.2024 to 20.10.2024, arong withstation leave permission, with the officiar vehicre, at own cost, from the morning of06'10'2024 till the morning ot 21.1o.2o24. The next senior most ludicral officer avaitableat the station will remain in charge of your Court and Office during your absence.

ilt-
T. RE ISTRAR I

Memo ltlo. HC.VI I-119/ 2001t lesg - 12r1 tA,dated 1\L-oo1-4
Copy to:

CE

1. -The Principar Accountant Generar (A&E), Assam, Guwahatr, for information.
;/ me Project Manager, Gauhati High Court.

RJT GI I I N E


